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MADHYA PRADESH ORDINANCE
No. 2 or 2024
THE MADHYA PRADESH VISHWAVIDYALAYA (SANSHODHAN) ADHYADESH, 2024

First Published in the “Madhya Pradesh Gazette (Extra-ordinary)”, dated the 11" March, 2024
Promulgated by the Governor in the seventy-fifth year of the Republic of India.
An Ordinance further to amend the Madhya Pradesh Vishwavidyalaya Adhiniyam, 1973.

Whereas the State Legislature is not in session and the Governor of Madhya Pradesh is satisfied
that circumstances exist which render it necessary for his to take immediate action:

Now, therefore, in exercise of the powers conferred by clause (1) of article 213 of the
Constitution of India, the Governor of Madhya Pradesh is pleased to promulgate the following
Ordinance:—

1. (1) This Ordinance may be called the Madhya Pradesh Vishwavidyalaya (Sanshodhan) Short title and
Adhyadesh, 2024. commencement.

(2) It shall come into force from the date of its publication in the Madhya Pradesh Gazette.
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Madhya Pradesh 2. During the period of operation of this Ordinance, the Madhya Pradesh, Vishwavidyalaya
ActNo22 of 1973 pqpinivam, 1973 (No. 22 of 1973) (hereinafter referred to as the principal Act), shall have effect

to be temporaril ; i ; :
aniended: . subject to the amendment specified in section 3.

Amendment of 3. In the Second Schedule of the principal Act,—
Second Schedule. :

(1) in Part I, for serial number 3 and 4 and entries relating therto, the following serial numbers
and entries relating thereto shall be substituted, namely :—

S. No. Name of university Headquarters Territorial jurisdiction (area
comprised within the limits
of revenue district)

@ 2) 3 @
T Devi Ahilya Indore Indore, Dhar and
Vishwavidyalaya, Indore Jhabua.
4. Jiwaji Vishwavidyalaya, Gwalior Gwalior, Datia, Sheopur,
Gwalior Morena and Bhind.";

(2) in Part II, after serial number 3 and entries relating thereto, the following serial numbers and
entries relating thereto shall be added, namely :—

S. No. Name of university Headquarters Territorial jurisdiction (area
comprised within the limits
of revenue district)

0] 2 3 @)
"4, Krantisurya Tantya Bhil Khargone Khargone, Khandwa,
Vishwavidyalaya, Burhanpur, Badwani
Khargone and Alirajpur.
3 Krantivir Tatya Tope Guna Guna, Ashoknagar and
Vishwavidyalaya, Guna Shivpuri.".
BHOPAL:
DATED THE 11* MARCH, 2024. MANGUBHAI C. PATEL
Governor

Madhya Pradesh.
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